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Date: 5th March 2026

Before the Hon’ble President,
Goods and Service Tax Appellate Tribunal,
New Delhi.

Sub:- Representation on issues faced while filing of Appeal on
GSTAT Portal and certain provisions under GSTAT (Procedure)
Rules, 2025

Respected Sir,

In continuation of our earlier representation dated 29-01-2026, we

would like submit before your goodself, following issues which we
believe that require an attention from the perspective of taxpayers,

practitioners, and authorities alike. GST Appellate Tribunal now stands
as a vital institution to ensure fairness and consistency in its
implementation. The Tribunal will give taxpayers a trusted forum to
resolve disputes and strengthen confidence in the GST framework. Our

representation covers following issues-

1. Request to reconsider Rule 21 requiring filing of every relied
upon document at the time of filing of appeal as it not only goes

beyond Rulle 110 of CGST Rules but also risks extinguishing

the statutory right in the time taken in compiling additional
papers and abolition of concept of Paper Book

It is humbly submitted that there is a 29 point checklist before one

could even file an appeal on GSTAT Portal and some of the

documents to be attached include documents issued in a language
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